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Appointmeat o7 non-ofiicials ag
Ambassdors/High Commissioners

4345, SHRI SANAT KUMAR MAN-
DAL: Will the Ministe; of EXTER-
NAL AFFAIRS be pleaged to state:

(a) whether recently some non-offi-
cials have been appointed as Ambas-
sadors and High Commissionerg like
that of US.A., UK. Canada etc.; and
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(b) if so, their particulars and the
mode of their selection and appoint-
ment?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMBA
RAO): (a) Yes, Sir,

(b) The following non-officials were
appointed Heads of Mission during
the year 1880:—

Name of offizer with designation Name of country Date of
assump-
tion of
charge

3. Shri Manabendra Shah Ireland 21-4-80
Ambassador
2. Shri G.S. Dhillon Canada 2-9-80

High Commissioner

3. Dr, V.A. Seyid Muhammad
High Commissioner

4. Dr. AM. Khutro-
Ambassador

5. Shri K.R. Narayanan
Ambassador

6. Shri G.G. Swell
Ambassador

Ryjkumar Devendra Singh
Ambassador (designate)

8. Shri Brij Kumar
Ambassador

United Kngdom 8-9-80

Federal Republic of 17-980,..

Germany
United States of 20-10-80
America
Burina 11-11-80
Norway Likely to-
rcu:l
shortly
Maladives 8-12-80

Appointment of our Heads of Mission
abroad is done after careful consi-
deration, keeping in mind national in-
terest, exigencieg of public service and
suitability of the individuals con-
cerned.

This ig done by the Foreign Minis-
ter, with the approval of the Prime
Minister and the President

Appointments are made after the
Agreement of the host Government
are received.
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Resolution passed by Nagar Parishad
Trimbak

4347. SHRI BAPUSAHEB PARULE-
'KAR; Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government have re-
ceived in May or June 1977, any re-
presentation with a copy of resolution
passeq by the Nagar Parishad Trimbak
(Dist. Nasik, Maharashtra) on the 21st
May, 1977 requesting the Government
to start a new railway line between
Pune and Nasik angd to link the same
with Wester, Railway at Balsad or
Dahanu;

(b) it so, route suggested by the
said Nagar Parishad; and

(c) what action Government have
taken or propose to take in this re-
gard

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (¢). The Trimbek
Municipality had approached the Rail-
way Ministry in October, 1977, for a
new line from Nasik to Dahanu via
Trimbak and they were replied that
due to extreme shortage of resources,
the proposal hag to wait for better
times. The same position, even, pre-
vails today.

Panel of Assistant Commercial
Officers

4348. SHRI RAM VILAS PASWAN:
Wil]l the Ministey of RAILWAYS be
pleageq to state;

(a) the number of harijang and adi-
vasis included in the panel prepared
for the post of Assistant Commenrcial
Officers in Eastern Railway in Decem-
ber, 1979;

(b) in case no harijang and adivasis
were included in the panel the rea-
sons therefor;

(c) whether steps were taken to
take harijans and adivasis in Decem-
ber, 1979 provisional panel o¢ the
Personnel Department of Eastern
Railway during the periol from Jan-
uary to March, 1980 and if not, the
reasons therefor;

(d) the reasong Tor which discrimi-
nation was done in the matter of re-
versions in the case of Assistant Com-
mercial Officers ag harijan and adivasi

incumbentg of these posts were re- -

verted and the non-harijans and non-
adivasis who even failed in the exa-
mination are still continuing on their
posts; and

(e) whether another panel is being

prepared in spite of the fact that the
December,

1979 panel for Assistant





